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Middle East are likely to get Their
50 50 basis 1s a comparatively much
less profitable basis on the whole than
ours because there are no tax laws
there It gives us much more money
than you envisage

Shri Joachim Alva: The Burmah-
Shell, which 1s the backbone of the
Assam O11 Company, has only recently
announced its terms and conditions to
the Pakistan Petroleum Company 1
want to know whether the Govern-
ment will watch the situation and
demand better terms from this Com-
pany even in the preparatory stage as
we have made more progress in oil
than Pakistan

Shri K. D. Malaviya: Yes, Sir We
propose to demand much better terms
than what are now being negotiated
there or anywhere

Shrimati Tarkeshwari Sinha: May
Y know whether 1t 1s a fact that the
Assam Oi11 Company has agreed to
prepare the project reports for the
refineries and when they are likely to
prepare the project reports If they
are not preparmng the project report,
may I know who 1s gomng to submit
project reports to the Government of
India?

Shri K. D. Malaviya: The foreign
consultants are now busy examuming
the question of preparing the project
report for both the refinerites The

O C. are only helping in the pipe-
line project

Shri Narayanankuity Menon: May I
know whether, 1n view of the fact that
this Rupee Company 15 going to trade
purely in o1l which 15 derived from
the Indian wells, Government will
stipulate a condition that the price of
the crude oil, which is to be supphed
to the company, will be entirely fixed
in relation to the cost of production
in Indis”

Shri K. D, Malaviya: We are still
negotiating with the Assam O11 Com-
pany regarding the price that is to
:iﬂxed for the production of crude
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Some Hon. Members: In Enghsh
also

Dr. K. L, Shrimali : (a) It is pro-
posed to extend the Scheme in three
regions 1n Punjab, Bombay and West
Bengal to schools other than those
financed by the Ministry of Rehahili-
tattion or run for displaced studemts.
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The flnancial implications and the
administrative details are stll under
examination It 1s hoped to implement
the Scheme this year

(b) The Scheme has already been
accepted by the Governments of the
three States 1n question 1n regard to
displaced students’ schools Regarding
the extension of the Scheme to other
schools, the State Governments will
be addressed shortly

Mr. Speaker: Now whenever a ques-
tion 1s put in Hind1 the answer 1s also
given mm Hindi In future copies of
the answer in English to Huindi ques-
tions will be given 1n advance to the
Notice Ofice Hon Members who
want to put supplementary questions
to questions in Hindi may look into
that beforehand instead of asking the
hon Minster to read 1t agamn 1m
English on the floor of the House This
1s the parctice I intend adopting m
future
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Mr, Speaker: When 1 call an hon

Member what 15 the pomnt in tus

keeping quet and allowing another

hon Member to stand up and put
questions?
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Shri Ranga: In view of the fact that
already for several decades the high
schools as well as the colleges have
been mantamning staff for giving
physical training to their students and
that there are separate periods weet
apart and that trainingis being given,
18 apything being done 1n order to see
that these two things are co-related
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in such a way that there 15 economy
and also there 1s no confusion?

Dr. K. L. Shrimali: Yes, every effort
will be made to co-ordinate the activi~
ties which are already being conduct-

ed 1n the educational institutions and

those under this scheme,

Shri Thimmaiah: May 1 Lknow
whether there is any central body
trying to teach in this national dis-
cipline scheme and extend the scheme

to all the States?

Dr K L. Shrimali: No, Sir
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Some Hon. Members: In Englhsh
also

Shri Datar: (a) and (b) Members
of the Council of Ministers have volun-
tarily agreed to a ten per cent. cut
in their salaries and allowances. It
has already been brought into effect.
No offer of a voluntary cut in their
salaries has so far been received from
any class of Government employees.

(¢) The cut bemng a voluntary one,
the question of i1ts being permanent or
otherwise does not arise.

(d) About one lakh per annum.,
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Shri Datar: It is a different matter.
This relates to a cut in salaries, not
a cut 1n privy purses,

Shri Monavane: What are the
reasons that prompted Government
employees who are drawing more
than Rs, 1,000 not to offer even one
per cent cut in their salaries?





